21 TEM NO. 13 COURT NO. 2 SECTI ON XV
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 23966/2016
(Arising out of inpugned final judgnent and order dated 03/05/2016
in WP No. 714/2006 passed by the H gh Court of Judicature at
Al l ahabad, Lucknow Bench)
SYNDI CATE BANK Petitioner(s)
VERSUS
PHOOL KUMARI Respondent ( s)
Date : 30/09/2016 This petition was called on for hearing today.
CORAM :
HON&#39; BLE MR. JUSTICE ANIL R DAVE
HON&#39; BLE MR. JUSTI CE L. NAGESWARA RAO
For Petitioner(s) M. Puneet Taneja, Adv.
Ms. Shaheen, Adv.

For Respondent(s) M. Gautam K. Laha, Adv.
Dr. Ashutosh Garg, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Rej oi nder affidavit be filed within two weeks.
Stand over to 17.10.2016.
( NARENDRA PRASAD) (SNEH BALA NMEHRA)
COURT MASTER ASS|I STANT REG STRAR



